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DilHT LECISLATIVE ASSMBLY

BULLETIN PART I
(BRIZF RECORD OF PROCZZDINGS)

Tuesday November 21, 2000 / Kartika 30, 1922 (SAKA).

No 2 38
(NATIONAL SONG - VANDE MATARAM)

1. 2,02 PM PANDZMONIUM

As the Houss assemblad, the Members of the
Ruling Party and Opposition rasorted to slogan
shouting blaming =ach oth=r about th= situation
prevailing in the Capital dus to closurs of
polluting industriss as per orders of the
Suprame Court. Members walkad into the Well

of the House and thosa belonging to the
Opposition sqguatted in the Well of the House.

2% 2,06 PM Du= to prevailing pand:monium in the House,
the Chair adjourned the House for 10 minutes.

2 2,16 PM Wh=n the House re-assemblad, Members of the
Cpposition continued tc squatt and shout slogans,
Hon'ble Soeaker informed the Houss abou< receipt
notice of motion from Shri Ajay Maken under
Rul=s 114 regarding adjourment of the House for
th2 day and ask:d 8hri Maken to move the motion.
Shri Ajay Maken th:rsafter moved thea following
motion :-

' That the business scheduled for 21st
November 2000 be postponed to facilitate
the Memb=2rs of the Legislative Assembly of
D21hi to submit a mamorandum ¥c the Prime
Minister demanding necessary amendmants in
Dalhi Master Plan to provide respite for mi=-
llions of starving workers in tha affected
industrial units, so that the violen<t situa-
tion in Delhi due to the closure of such
industrial units can be avoidsd ',

The motion was put to vots and adoptad by
voice vote.

4. 2,20 PM Hous: adjourned till 2,00 PM on 22nd -
Novembe r 2000.

( As p>r dirsctions of Hon'ble Speaker,
replies to Starred Juestions 1 to 20 and
Unstarred Juestions 1 to 28 will b= deemsd
to be laid on the Table of the House).

Delhi, S.K. Sharma
218t Nowvember, 2000 . Secretary
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